FORM G
- INVITATION FOR EXPRESSION OF INTEREST FOR
SHREE MAHESHWAR HYDEL POWER CORPORATION LIMITED
OPERATING IN HYDRO POWER PROJECT AT
MANDLESHWAR, MADHYA PRADESH
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

oration

. |Name of the corporate debtor along hree Maheshwar Hydel Power Corp
with CIN Limited
CIN: U40101MP1993PLC0O07667
2. | Address of the registered office Abhayanchal Parisar, Post Mandaleshwar,
Madhya Pradesh — 451221
3. |URL of website - Not available

4. |Details of place where majority of fixed Mandleshwar, Madhya Pradesh — 451221
assets are located

5. |Installed capacity of main products/{Capacity: 10 Turbines of 40 MW each

services ' Installed: 3 Turbines of 40 MW each

6. |Quantity and value of main products/ [Commercial operations of project are yet to
services sold in last financial year” commence.

7. {Number of employees / workmen” 'Yet to be ascertained

8. |Further details including last available|Available information will be shared upon
financial statements (with schedules) of receiving a request at

two years, lists of creditors, relevant |[sarvaria@gemail.com or cirp.shreemaheshwar
dates for subsequent events of thel@gmail.com

process are available at:”

9. |Eligibility for resolution applicants|Can be obtained by sending a request at
under section 25(2)(h) of the Code issarvaria@gmail.com or cirp.shreemaheshwar

available at: (@gmail.com
10.|Last date for receipt of expression of (05 January 2023
interest

11..Date of issue of provisional list of{14 January 2023
prospective resolution applicants ‘

12.; Last date for submission of objections to [19 January 2023
provisional list

13.; Process email id to submit EQI

(*) The operations of the Corporate Debtor were at stand-still as on the
Date.

Cit

Date: November 26, 2022
Place: New Delhi

For Shree Maheshwar Hydel Power Corporation Limited
Regn. No: IBBI/IPA-002/IP-N01073/2020-2021/13444
AFA Validity: Up to March 29, 2023

Address: Suite No.1, 19 Park Area, Karol Bagh,
Opposite Ajmal Khan Park, New Delhi 110005
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-Some LAC problems due to

= Tinies NEws NETWORK

“New Delhi: Foreign minister 5

=Jaishankar on Friday said India’s
-interests had been well served in
-the past nine months and that
=with its “credible™ position, the
-country has emerged as an advo-
—cate of sobriety which wants the
-Russia-Ukraine conflict to end
=and is capable of working with

m_.r:'t]'lEI'b Asked if India’s position

=was at odds with Quad, Jaishan-
__]*uﬂ said Quad countries were nev-

_=or meant to take identical posi-

“tions and that if Quad member-

dia, then India too had its own ex-
pectations. “I've a  neighbour
which practizes termor dogy inoand
day out. Why don’tallof them sign
up for all the things that [ am say-
g on the issue? Where 1s group
unity on terrorism which, by the
way, i5 a much older problem,”
Jashankar said. The minister
was speaking at the Times Now
summit. Uhuoad was never envi-
saged as four countries having
identical positions on all issues, I[f
15 an exercise of converpence
where in the Indo-Pacific we have
alot of common interests and the

=states had expectations from In-

ability to work topether

b {0 f]

'62 war loss, s

picked Ukraine. I could as well
pick Pakistan and rhanistan
and ask them why they are not en-
dorsing India’s position. Many af
themare not,” he added. On the re-
cent Bali Declaration, which saw
[ndia emerging as A consensus
builder, Jaishankar said *When
you say honest broker, the impor-
tant word 15 honest, Your commit-
ment and sincerity must beon dis-
play,” while making the point that
India would not have been able to
play the role which it did in Bali if
its position on Ukraine had been
ditterent. On eriticism by the op-
position that Modi had not been

says Jaishankar |

tough on China, the minister said
that the P had been firm amd ve-
rvlear in hisactionson the issue,
He described a5 an enormaons en-
terprise India’s military deploy-
ment at the border and improve-
ment m intrastructure for coun-
tering China's aggression

“The PM is somebody who
does things and not just pontifi-
cates,” Jaishankar said as he hit
outatthe opposition for not taking
seriously structural and long-
term challenges from China. He
said someof the problemsIndia is
facing because of the loss in the
1962 war

EX-

CJi Lalit defends collegium:
- system, Harish Salve slams it -

No Judiciary In the World Appoints Judges: Queen’s Counsel

r-! LIIL

—
ul

Times News Merwork

New Delhi: Reopening the debate
on the National Judicial Appoint-
ments Commission (NJAC) at
Times Mow summit on Friday, for-
mer Chiel Justice of IndiaU T La-
lit said that an apex court bench

= M

= -

“ TheCll-headedbenchwas =5
receptive tosay we will relook -

atthematter. Anyregimeshould - o
alwayswelcomenewideasandif -
any course correctionis requiredit -

= Znd airport inaugurated
[ 23] U. P. CO-OPERATIVE SUGAR FACTORIES FEDERATION LTD. PARADIP PORT AUTHORITY | | eays Sawant: The
gl == | M mabrtp e, Lucknow. Teaphome R 20K, I, Fux R 2KTIM Mo MIUSHSTECH- 1M1 252 iated- 1172022 Mopa International airport, Goa's second
= Email: upsugarfedi@yahoo.colin ‘Websie: wasw upsugarfed.org e-Tondar Call Matlca airport after Dabolim, will be inaugurated
: e-AUCTION NOTICE FOR SALE OF SCRAP Horme ot Work-Maintnance dredind | |y prime Minister Narendra Modi
= Onling a-Auction are imdled for the sale of various type of Scrap on the basis of "As is Chanmel Enirance Channol, Tursing Circls, tentatively on December 11, Goa chief
Sy e et g i L SRR Tant i oy L minister Pramod Sawant announced at the
5ol Parbcutars DAk HIwe Inciuding Mebiliation | De-mebiliation | | Times Now Sumit 2022 on Friday,
1. | Decumeant uplesad t 25112022 6:55PM H
— e _ - : nxtindutie o ono mons year e, e tha yoar “The Dabolim airport currently receives
i Tachnicad Bid sibbmission {e-auction fisa, 16125022 upla 1.00PM 2024-78 with same rates, terms amd around 70 flights dailv. connecting about 20
E EMD andather supporling documens) conditions with mutual consent”. Estimalsd . g ¥, L ng
3. | Diafeand tima of opening of anline 8-auction | 20.12 2082 From $0:00 AM 103,00 PM Lo £ R DS 0. Lamme 1A Sy L ey indian states and 10-12 international
fu3 ] The e-Auction EMD for M3 Scran Rs. 2474.00 per tan, C.| Scrap Rs. 2400.00 Per Ton, C 3 ﬁ,;ﬁ;’;";T%“éﬁ"ﬁ;‘;ﬁ“&'{lﬁ destinations. With this airport, the numbers
| Strap- Rs 5000.00 per ton, Old Bearings R 4000.00 per Ton, Mickel Scrap Rs, 100.00 per For furthar deaks, phsa fog on to tha Watrsts will increase substantially, and we expect
—|¥a, Tre delnis for submission of e-fucion will ke mailable on the e-Auction portal : https:lieprocere. gov infeprocsmiapp about 30 new domestic and international
Lo S| MR gt i i D Putwios: sk i Couupasied g o Dy. Conservator destinations will get direct connectivity
£23—| 25:11:2022. Tha Federation reserves e right 1o cancel any or all ihe e-Aucton withoul Bssigring Paradip Port Authority _ 5 :
- any reasae. Tha decison of the Managing Directnr shaf ks Snal and binding. PPAPRI0&/ZS.2E. Dt 35 11,22 with Goa,” Sawant said.
= oo fefie o s 0wl st weTEa spiaee, o, e gig sl s de h
_u Jnitpcbauctiongovin Td www.upsugarfed.erg 5 #1 R e ) Ig-'fﬁ'F_FT'I SR
== et = e PrafEm e @ e = 2 gt | : : . ]
® | uesucanren aonscRARIzIZE 23 Do 25 1 2002 e W Office of The Executive Engineer PWD (B & R) UJJAIN Dn. UJJAIN
o Tender Notice
= NIT No. 24/SACF2022-23 Ujjain Dated :-22.11.2022
= wpsm Punjab State Power Corporation Limited Online Tender for mentioned below are being invited. The Tender have been
o e T uploaded on the e-Procurement system of Public Works Depariment on the Portal
o - ‘“i‘ﬂd Office ; PSEB Haad DHIEI. Tha “i" Patiala- 14?Uﬂ1] mmwmlﬂm.|“Tﬂdem[1Eﬂm“h.alw:..
=| Lemomtionidantification Number  IMUIDBEEANIORGCOINIT | 15T Tender |District| Nameofwork Call | Costof | FDR | Work
= Wabsite : www.pspelin
P {Emtﬂ:l Mumbar - 154-'51—2122?'] No. Mo, Ho. F‘rn]a-:t :EB.I'I'IEE-': Time
—)—|TENDER ENQUIRY NO. TO/CE/RE&APDRP/RDSS/PMA/2022-23 (PAC) | Money | Perlod
-|Dated 25.11.2022 (As.In | Deposit)
*|EIC/RE&APDRP invites E-Tenders from reputed and experienced _ _ lack) | (InRs.) _
E —|consultants for providing Consultancy Services (PMA) for assisting 1 2 3 5 ] 7 8 8
-[and supporting in Project Management to PSPCL under "Revamped 1 2022 _ | Ugain | Const.of Dungarkheda | 1st | 13557 | 135570.00 | &Month
=| Distribution Sector Scheme launched by MoP/Gal. FWDRB,_ toBagni RoadifcPole | Call Inciuding
—~ “|For detalled NIT and Tender specifications please refer fo 230285_1 mw;g “F&: ﬂﬁ;ﬁ'ﬂ"' Ha'”gn
O S| hitps:ifeproc.punjab.gov.in from 29, 11.2022 (First ggﬂ: ' '
=|Note : comigendum and addendum, if any will be published online at| I T—2053_ | Uyain | PR GallechonWorkel | 2nd | 15.00 | 30000.00 | 2Monih
e e . | PWDRB_ various raad at Sub- Call Inchuding
= : CARE DPRFD, - TH1ERM 2N 285202 1M ES T ESM’E’E_1 Division Khachrod HE.II'I'!.I'
= Davizion Wjjain (First 383300
Call)
ot Total 150.57
B The document can only be purchased oniine from the above website after making
BRUHAT BENGALURU MAHANAGARA PALIKE | |oniine payment. The last date & time for purchase of Document online is Dated
F:g—g Orffice of the Executive Engineer, Govindarajanagar Division, 2nd Floar, 03/12/2022 up to (18:30.) Detalled MIT and other detalls can be viewed on the above
Shakihi Soudha, 13th Cross, &th B Main, M.C. Layoet, Vijayanagar, Bangaluru-0. mnll'lltrnnﬂl:lpnl"t-m . Amendments to NIT, if any, would be published on website only, and
= Niok in news
- "”'EE GRN)TNIGL-26/2022-23 Date:zd. 11.2022 The Original FOR & Other document will be received online only.
Sdf=
G-19633/22 EXECUTIVE ENGINEER

(Two Cowvar Systam)

ra o] The Executive Engineer, Govindarajanagara Division,
# | invites tenders from eligible Tenderers for the work detailed

o in the table below:
ha_) 8l
th I'ﬁr Name of the Work WEih Eﬂ“‘i;ﬁ] [IE'EE.}

3 | Construction of Multi Speciality Rs. 32.00 lakhs
4 | Hospital at Pantharapalya in (Rs. 1.00 Lakh
o 3 i onling Payment

o 1| Ward No, 131 Nayandahalli| 3200.00 plus remaining

] (Fhase-ll) (Package-GRN-1T). Balance through
= |Bank Guarantea)|

BE

et cb 8 Dlt-" G6E i
II (] IIIIIIIIIIIIIIII Pl

vt

Sty

£
o

(Through GOK e-Procursment Portal only)

-1 1) Tender documents may be downloaded from the
- e-procuremeant poral. 2) Pre-bid Meeting: 30.11.2022 at
16:30 Hrs. 3) Last date for receipt for tenders: 07.12.2022
upto 16:00 Hrs. 4) Dale of opening of Technical bids:
08.12.2022 at 16.30 Hrs. Further details can be accessed
from GoK e-procurement website: https://eproc.

karnataka.gov.in or office of the undersigned.
Sd/- Executive Engineer, Govindarajanagara Division. 5.

PWD (B & R} DN UJJAIN

45-1, 37 feem, WiaTer-462011

Pin=
HH HEEEE

W : ( ANHET ) 0755-2597290./2765205
#499 ; info-pamd @ mp.gov.in A : www.pam.mp.gov.in

| NIT No.1948 IMPSAMC/PAM/054/2022
NOTICE INVITING TENDERS

Part Land of Dabra Bus Stand Land, Dabra, Gwalior, M.P.

Madhya Pradesh State Assets Management Company Ltd. (MPSAMC)
under Public Assels Management Department [(PAM),
foronline e-tender-cum-e-Auction for "Sale of Revenue Department Land &t
Ward no. 14, remaining par of DabraBus Stand Dist, Gwalior, Madhya Pradesh”
on As-is-Where-ls Basis. The detailed Project Information Memorandum and
related terms & conditions are available under organisation name "Madhya
Pradesh State Asset Management Company Ltd." on MP tender portal

Date: 24/11/2022

GoMP invitesbids

| www.mptenders.gov.in,
Description Details
Mo,
1 Land Area 467 83 Eqm.
2 | Reserve Prico Rs. 0.90 Crore

has already agreed to have a re-
lookat il

He, however, defended the col-
legium system of appointment of

DA A VIBRANT DEMOCRACY,
GLORAL BEIGGHT SPOT

judges to HCz and the Supreme
Court and said that evaluating
candidates for judgeship of the
constitutional courts is betier
suited {o the judiciary than the po-
litical execulive.

Participating in a panel dis-
cussion with Queen's Counsel
Harish Salve at Times Now sum-
mit, the former CJl said that there
iz complete ransparency in ap-
pointment of judges. He said, af-
ter the names of advocates and ju-
dicial officers are recommended
by the HC collegium, these are
again verified by the political ex-
ecutive through a background
check by the Intelligence Burea.

The former CJI said that the

mustindulgeinit
UU LALIT| Foamer Crier JusTice oF lmoma

g

44

rll

apex court has recently agreed to  the government makes its own -

relook into its constitution bench  background check, it sends a re- = E
judgement that had struck down  port to the 5C collegium which fi- =
the MJAC Act in 2015 The 59th  nally makez {inal recommenda- =
Constitution amendment had al-  tion to the President for appoint- = @

ment. Salve, however, differed =
with Justice Lalit as he found the =
collegium system fawed where —33
judges appoint judges. This is not =
done anywhere in the world, ex-
cept India, he zaid, and recounted =
pumercus examples of appoini-
ments of judgc:. made by the polit- =
ical executives who became icons = o
of thejudiciary TRl
“Thave been a critic of the col- =
legium system. The established =
sysiemisnotworking, Someof the ._f‘?'
[inest in the Indian judiciary
came from the syvstem where the
executive appointed the judges. =
Thatsystem fell iodisrepair when =
the executive breached the line..," =
Salve said. Salve zaid and rejected .'—EE
the views expressed by the former =
1 that the political executive =
should not have any say in ap- -'—%
pointmentof judges.

lowed for replacing the Collegium
avabem of appoiniment of judges
through the NJAC Act.

“Very recenily the matter
came before the 8C and the court
showed willingness to relook at it
The CJI headed bench was recep-
tive to say we will relook at the
matber: Any regime should always
welcome new ideas and if any
course correction is required it
must indulge in it," Justice Lalit
zaid. As per the collegium system
of appointment of judges, a three-
member collegium in HC, headed
by the chiel justice of the HC and
consisting of two other senior-
most judges, recommends names
from the Bar and from among the
dizstrictjudgesiobe elevated tothe
HC bench. These recommends-
tions are then sent to the govern-
ment and the SC collegium, Once

=

i

[P
1

U'khand will implement UCC in next 6 months: Dhami -

New Delhi; Uttarakhand chief minister Pushkar
Singh Dhami on Friday said that his povernment
will implement the Uniform Civil Code (UCCh in the
next six months and consultations with all stake-
holders are being held before finalising the code,
Speaking at the Times Now Summit in the nation-
ol capital, Dhamizaid, *Thefirst job that we did after
forming the government again was to set ap the com-
mittes to come up with the draft of the UCC, Our
PrimeMinister always lays stress on participation of
peaple in framing any policy and we are holding pub-
lie consultations. Once the draft s ready;, we will im-
plement the UCC and we will be the first state after
Croa to do 0. On specific timeline for implementa-
tion, Dhami said the commities has completed four

&
months only: "We will bring the UCC insix months,” -_ o
hesaid, Ontherationale behind such amove, the CM =
said he had made a commitment to the people just be- =
fore the last assembly election that after forming the =
government their first task would be to come out =
withadraft on UCC and implement it.

“Ihad spelt out the reasons as well, Uttarkhand is =
Dev Bhoomiand it'sastatewhich has high numberof
soldiers, The state shares borders with two couniries -
and it is the centre of spirifuality, culture and reli- ;—E
gions. Hence, anyone living in Uttarakhand irrespec- =
tive of caste, colour and religion, we will have one =

&

™
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ANDHRA PRADESH POWER GENERATION GORPORATION LIMITED

VIDYUTH SOUDHA:: VIJAYAWADA
NIT.No.610001132/APGENCD

law. We ned to protect what we have. For better law '—E
and order, uniform rules is necessary and people -
elected us,” he added. rwn =

= m

.......................................................... (1]

India capableof :.

=t

generating 9% growth:

APGENCO invites Onine fenders for "HSRCPH [3X300MW) - Supply, Fabrication,
Erection, Testing and Commissioning of fioed wheel type veriical i Pensiock Sarvice
Gate, duly demantiing of damaged gate including repairs 1o grooves and embedded
parts of Unit-I" throwgh APGENCO e-procurement platform. Estimated value of
Confract: Rs, 125.15 Lakhs, Bid Schedule aveileble Dele & Time: From 6,00PM on
25.11.2022 orwards, Bid Submission Clesing Dale & Time: wp to 200 PM on
13.02. 2022,

For further details visit website: www.apgenco.gov.in or
https:ietender.apgenco.gov.infiriportal

SHREE MAHESHWAR HYDEL POWER

LIMITED OPERATING IN HYDR
PROJECT AT MANDLESHWAR :
(Under Reguiztion 364 (1) of the Insolvency and Bankruptcy Board of India
iInsolvency Resclution Process for Corporate Persons) Regulations, 2016)

= Bangalore-560 027.

AKTPP Act 1999 and rules made thereunder in Two Bid

- Excize Adhesive Labels (EALs) for a period of three years,

4 mentioned in the tender document, by installing all the

Office of the Commissioner

STATE EXCISE DEPARTMENT
2nd Fioor, T.TM.C. Building, '’ Block, BMTC, Shantinagar,

| Ne.: ECDIT1/LABELI2001-2002(PART-5) Data: 17.11.2022
e-Tender Notification

(Two Cover Systam)

On behalf of the Govt. of Karnataka, Additional
Commissioner (Head Quarters & inspection), office of the
Excize Commissioner, Bengaluru invites e-Tender under

system from the aeligible Manufactures as stipulated in the
Jtender document to Produce and Supply Paper-based

Jas per the specifications and schedule of reguiremants

required infrastructura in the premises designated by the
Excize Commissioner, State Excise Depariment, Govt. of
Karmataka, Bengaluru. Tender fees & EMD is as per E-
Procurement portal. The detailed tender document may be
downloaded from website hitps:lleproc.karnataka.gov.in for
information. The bids shall be submitted online before 17.30
hrs on 17.12.2022. The Technical bids will be opaned online

(Rupees Minaty Lakhs Only)

3 | lssueof Tendar/Bid
Documeant Start &

Available online en
whwew. mplandars.gov.in from

1.| Hame of the corporate debtor
along with PAN/CIN/LLP No.

RELEVANT PARTICULARS

Shree Maheshwar Hydel Power
Corporation Limited

End date 02™ Dacember 2022 to 26" Decembeor 2022 CIN : U40101MP1993PLCOOTEET

4 | Lastdate for receiptof 08™ December 2022 up to 11.00 hrs. 2. Address of the regislered office | Abhayanchal Parnsar, Past Mandaleshar,
querias E-mail:- info-pamd@mp.gov.in e :;T: E"':;:‘“" = 451221

5 | Pre-Bid Conference & 08™ Dacember 2022 T e .
Facilitation for Site AtSite - 12:00 to 14:00 hrs b A0k MG RO e s ST WO Al
Visit ai tha Property 5 Tnialiod capacily of maln

6 | Start Data/Time for

submission of Bid

12" Dacember 2022 from 11:00 hrs.

procucts! services

Capacity: 10 Turbinas of $0 MW each
Installed: 3 Turbines of 40 MW aach

| 6. | Cuanlity and value of man

T | Lasti DatesTime for
submission of Bid

26" December 2022 up to 11:00 hrs.

priducts! senvices sald in last
financial yagr

| Commarcial oparaticns of praject are yet o

Commema,

8 |Bid Opening Date and
Time {Technical)

27" December 2022 at 11:00 hrs.

7.| Number of employees! workmen

Yol o be ascartained

8. | Furthar deteds including last

Aivaitabie information wil be Shaned upon

available financial slalements hing @ regues! & sarvaria@gmail.com
9 |e-Auction StartDateand | 27" December 2022 at15:30 hrs. (i schedules) of bwo years, ghmf?nmnihuhmrﬁgml m
Time I=ls of creditors, relevant dales
10 | e-Auction End Date and Time 27" December 2022at17.30 hrs, SE S avutl syelin o) o
11 | Bid Opening Date and After Completion of e-auction 5[ Eligibility for resohulicn Bp'lﬂim Can be obiained by sanding a request al
! Timﬂ‘ {FII'IHI'II:IH]} undar seckan EE:E]U"] af lhe maﬁmmﬂ.num or
12 | Costof Bid Document Rs.20,000/- (Rs. Twenty Thousand | Code is available at cirp.shreemaheshwarggrail com
(Exclusive of Gateway Only) payable onlineon 1o |E§|51 lfa‘retfufre-m of axprassion | 05 January 2023
and Servics Gharge) Wi mptenders. govio i1.| Dafe af isswa of nal Ikt of | 14 January 2023
Any Addendum/Cormrigendum in future will be uploaded on the above websites praspeclive resolution applicants
only. If holiday is declared by Govt, of M.P. on any date mentioned in the schedule i& EE!'FWF"“‘EE ﬁ;ﬁﬁg 19 January 2023
fixed for any activity concerning thiz bid that date will automatically be shifted o e amall 1 1o submil EOT | cip.shresmanes — ]

| subsequentworking day,

[")The cperations of the Corperate Debtor ware at stend-stil as on the

&di-

286

rate: PM adviser

New Delhi: India is capable of generat-

ing much higher growth rates in future - ﬁ
due to the steps that have been taken by —

the government and growth in the 7% = -
range against the backdrop of the global —ey

turbulence is satisfactory, 4 senior eco- =

nomic advisor said on Friday. -
“T think the growth rates that we are =—pg

generating are already in the 7% range -

in turbulent times ..

nothing to sniff at =
that. I would put my head out and say if = E:j
we get an open road, this economic ma- =
chinery that we have built is capable of =
generating 9% GDP growth...,” Sanjeev — 27
Sanyal, member of the Economic Advi- <
sory Council to the Prime Minister, told =
the Times Mow summit. _—E
Sanyalsaid thefirst bigobstacle toan =
open road is that the rest of the world is =
in disarray , the geopolitical events in = gy
eastern Europe, oil prices and the slow- = ™
down inthe global economy asaresuli of =
which, liguidity is being sucked outglob- =
ally ‘Im]nt environment if wearegrow- =
i.]l[..’, at 7% it's not a great idea to push for —
furthergrowth. Let us be satisfied withit =
for now but the time will come when we =
will be able fo pressthe acceleratorand I =
am assuring vou the Indian supply side =
is ready for the big time,” said Sanyal —2=
while asserting that India was getting in- =
serted into the global supply chain and =
backed an mvestment, exports driven —4?
growth model for fasterexpansion. -
E.'mzr al said there is a need to mental- =
v “remap ourselves” and de-couple and =<
to think of the neighbourhood and the= ™
world in wider terms. 5
“The Indo-Facific, Wuad, FTA with = e
Australia, sowearedoing thingstothink = ™
of our neighbourhood differently, But if =
we are aspiring to be aglobal leader then -

oo
L

u

at 11:00 hrs. on 19.12.2022. For any further clanfications _ _ : = b R it Dl |
the above office may be contactad. MPSAMC reserves the right to acceptireject any/all tenders without assigning sl b i . Mr. Apoory Sarvaria we should also think globally At multi- =+
¥ Sl any reason thereof. Self- e H'm':l"'l,“" H“E‘“"“" F1’°|Drr“ﬁm"hﬂ plelevels we need to punch atour weight, =
Additional Eurilmlssin-nar G-19643/22 Dy. Secretary ﬂém: ?qg-, |a;|a1m$p.m1g?3.znzu.mn1% forget above our weight we are not even = _
(Head Quarters & Inspection) - . : = G Eﬁﬁiﬂﬂﬁ T _ __AFR \'lﬁdh'_u;: Up 1o March 29, 2023 punching at our weight in global forums =
DEPRICPIJAIIZ207202-23 and Tender Inviting Authority | e iR R L G N-CAME: L EL ?1"':‘7".11 HeT | l:lluzn.j:lm-lrrmnr'ntElE Pince: e Dol Mgpﬁé :}Iﬂnﬁghﬁmiﬂﬁ Daife 110608 many meaningfulway” said Sanyal. mw =
o
gai> ATAL BIHARI VAJPAYEE INSTITUTE OF e TR aRea gar R 1=-1k (7.9.) GOVERNMENT OF ASSAM =
e Gﬂﬂ&g“{gﬁ“ﬁ:‘gg& %E;;?Iﬁ:ﬂliﬁls Email :- cmosuwasra@mpurban.gov.in, Phone & Fax no. 07426-220756 OFFICE OF THE MISSION DIRECTOR : AMRUT, ASSAM |=—=
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